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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH 
JABALPUR 

 

Original Application No.200/00355/2019 
 

Jabalpur, this Tuesday, the 01st day of October, 2019 
  

HON’BLE SHRI NAVIN TANDON, ADMINISTRATIVE MEMBER 

HON’BLE SHRI RAMESH SINGH THAKUR, JUDICIAL MEMBER 
 

1. Suresh Kumar Meena, Age 24 yrs S/o Sita Ram Meena Village: 
Dhani Rakla Malwas Dausa Rajasthan 303505 Group C Post as 
Postman/Mail Gurad 
 
2. Kuldeep Age 24 yrs S/o Sh Gulab Singh R/o VPO Badesra Distt. 
Bhiwani Tehsil Bawani Haryana PIN 127031 Group C Post as 
Postman/Mail Gurad 
 
3. Ajit Kadyan Age 26 years S/o Sh Gulab Singh R/o VPO Badesra 
Distt. Bhiwani Tehsil Bawani Haryana PIN 127031 Group C Post 
as Postman/Mail Gurad   
 
4. Amit Age 25 yrs S/o Ranvir Singh R/o VPO Badesra Distt. 
Bhiwani Tehsil Bawani Haryana PIN 127031 Group C Post as 
Postman/Mail Gurad  
 
5. Narendra Singh Age 25 yrs S/o Sh Rajpal R/o VPO Badesra 
Distt. Bhiwani Tehsil Bawani Haryana PIN 127031 Group C Post 
as Postman/Mail Gurad      
 
6. Amit Kumar Age 26 years S/o Sh Jasbir Singh R/o VPO Badesra 
Distt. Bhiwani Tehsil Bawani Haryana PIN 127031 Group C Post 
as Postman/Mail Gurad   
 
7. Sanju Age 25 years S/o Sh Satbir Singh R/o VPO Behlba Tehsil 
Meham Distt. Rohtak Haryana Group C Post as Postman/Mail 
Gurad     
 
8. Sandip Kumar Age 26 years S/o Neharu Ram R/o VPO Badesra 
Distt. Bhiwani Tehsil Bawani Haryana PIN 127031 Group C Post 
as Postman/Mail Gurad     
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9.  Narender Age 25 years, S/o Sh Kapoor Singh R/o VPO 
Khidwali Pana Rau Rohtak Haryana 124303 Group C Post as 
Postman/Mail Gurad  
 
10. Pardeep Age 26 years S/o Raghbir R/o VPO Badhawar Tehsil 
Barwala Distt. Hisar Pin 125121 Group C Post as Postman/Mail 
Gurad 
 
11. Narender Singh Age 25 years S/o Sh Mohan Lal  R/o VPO 
Badesra Distt. Bhiwani Tehsil Bawani Haryana PIN 127031 Group 
C Post as Postman/Mail Gurad  
 
12. Anil Kumar Age 25 years S/o Sh Suresh R/o VPO Chhatehra 
Tehsil Distt. Sonipat, Haryana PIN 121306 Group C Post as 
Postman/Mail Gurad 
 
13. Ravish Age 24 years S/o Sh Nafe Singh R/o Chhapara Tehsil 
Char Ki Dadari Distt. Bhiwani Haryana PIN 127026 Group C Post 
as Postman/Mail Gurad 
 
14. Mandeep Age 23 years S/o Sh Naresh R/o Chhatehro Tehsil 
Gohana Distt. Sonipat Haryana PIN 131306 Group C Post as 
Postman/Mail Gurad 
 
15. Amit. Age 26 years S/o Subhas R/o Chhatehro Tehsil Gohana 
Distt. Sonipat Haryana PIN 131306 Group C Post as Postman/Mail 
Gurad 
 
16. Sanjay S/o Sh Prem Singh Age 26 years R/o VPO Talu Distt. & 
Tehsil Bhiwani Haryana PIN 127041 Group C Post as 
Postman/Mail Gurad 
 
17. Parvender Sharma Age 26 years S/o Sh Rajender R/o VPO 
Badesra Distt. Bhiwani Tehsil Bawani Haryana PIN 127031 Group 
C Post as Postman/Mail Gurad  
 
18. Rakesh Age 25 years S/o Sh Attar Singh R/o VPO Badesra 
Distt. Bhiwani Tehsil Bawani Haryana PIN 127031 Group C Post 
as Postman/Mail Gurad  
 
 
19. Raj Kumar Age 22 S/o Sh Ram Niwas R/o Dev Nagar Colony 
Near BD Gupta Pak Hansi Road Bhiwani Haryana PIN 127021 
Group C Post as Postman/Mail Gurad  
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20. Ram Avtar Age 28 S/o Sh Singh Ram R/o VPO Badesra Distt. 
Bhiwani Tehsil Bawani Haryana PIN 127031 Group C Post as 
Postman/Mail Gurad          -Applicants 
 
(By Advocate –Shri J.B.Singh proxy counsel for 
Shri J.B.Singh) 
  

V e r s u s 

1. Union of India, Through the Secretary  
Ministry of Communication and Information Tech.  
Department of Post Dak Bhawan Sansad Marg, New Delhi 
 
2. The Additional Director General (DE) 
Department of Posts (DE Section) Dak Bhawan  
Sansad Marg, New Delhi 110001 
 
3. The Chief Post Master General M.P. Circle Bhopal 
 Madhya Pradesh                        -   Respondents 
 
(By Advocate –Shri S.P.Singh) 
 

O R D E R (Oral) 

By Navin Tandon, AM:- 

 Learned proxy counsel for the applicant submits that the 

relief sought for by the applicant in this Original Application has 

already been granted and the Original Application has become 

infructuous. 

2. Accordingly, the Original Application is disposed of as 

having become infructuous. 

 
 
(Ramesh Singh Thakur)                             (Navin Tandon) 
Judicial Member                          Administrative Member                                                             
 
rn 


